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from  rrepai. To tha t the answ er has 
been given. F irst of all, tak ing it a t 
th e  worst, only very little  can go out, 
o r  has gone out, and the Nepalese 
G overnm ent is taking steps to stop 
that.

Shrim ati Savitiri Nigam: May I know 
if the Nepalese Government has given 
any account about the actual consum
ption of petrcleum  and all these  gooes 
inside Nepal?

S hrim ati Lakshm i Menon: No Sir. 
Tea Centres in  European Countries

+
f  Shri B ishw anath Roy:

*625 J Shri Raghunath Singh:
’ ~) Shri Yashpal Singh:

Shri P. C. Borooah:

W ill the M inister of Commerce and 
Industry  be pleased to state w hether 
any proposal is under consideration of 
G overnm ent for setting up tea centres 
in European countries?

The M inister of International T rade 
in the M inistry of Commerce and In
dustry (Shri M anubhai Shah): Yes,
Sir.

Shri B ishw anath Roy: May I know 
w hether the Governm ent have got any 
idea about the increase in the export 
of tea  as a result of these proposals?

Shri M anubhai Shah: Export in
crease is not directly linked up w ith 
the opening of tea  centres bu t it does 
help to increase exports.

Shri B ishw anath Roy: May I know 
in  which of the countries the tea 
centres are going to be started?

Shri M anubhai Shah: One w ill be in 
Edinburgh, another in London and a 
th ird  one in Dublin. There will be 
seven more centres, one each at Paris, 
Am sterdam , Vienna, Istanbul, Milan, 
G eneva and Brussels.
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S hri P. C. Borooah: May I  know t

w hether Governm ent have got any 
proposal to open tea centres in the 
foreign countries to explore new  
m arkets?

Shri M annbhai Shah: T hat is exactly 
w hat I said. In Europe three a re  
already being opened and seven are  
under consideration.
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Shri Ram eshw ar Tantia: May I
know w hether Governm ent intend 
opening tea centres in the F ar E astern 
countries like New Zealand and 
Australia?

Shri M anubhai Shah: To the  F a r
Eastern countries we are  sending a  
delegation headed by the Chairm an of 
the Tea Board next m onth because in 
A ustralia our m arkets are not ye t de
veloped. There is great potential both 
in Australia, New Zealand and o ther 
Pacific countries.

Shri M orarka: In view of the  steep 
fall in our export of tea to America 
and Canada, do Governm ent propose 
opening tea centres in those countries 
also?

Shri M anubhai Shah: In  the first
place, there  is no question of a steep 
falL But, certainly, there is m uch 
more scope for exports to USA an d
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Canada. So, we are m aking special 
efforts in tha t direction. As a m atter 
o f fact, we are examining ,a scheme for 
in stan t tea  which w ill m anufacture tea  
in stan tly  from  common tea. We hope 
to  export a t least Rs. 2 crores w orth  
of instan t tea  to  the  USA.

Mr. Speaker: Shri Kamath.

Shri Morarka: May I point out tha t 
the sta tem ent of the hon. M inister___

Mr. Speaker: I w ill give him  an
other opportunity. Now Shri Kamath.

Shri Hari Vishnu Kamath: Is it a
fact th a t superior quality tea is ex
ported and inferior quality tea is 
reserved for home consumption and, if 
so, is it the policy of Governm ent to 
acquire more and more foreign ex
change even at the cost of the health  
and life of their country men?

Shri Hari Vishnu Kamath: I w ant 
to know w hether it is out of order.

Mr. Speaker: Does he expect that 
the  answ er would be “yes” in this 
case?

Shri Hari Vishnu Kamath: Let it be
anything. I am prepared to welcome 
any  answer—either “yes” or “no”. 
W hy should you answer on behalf of 
th e  Minister? Let the M inister answer 
it.

Mr. Speaker: When it is so evident, 
he  should not press for an answer.

Shri Hari Vishnu Kamath: It is not
so evident to  me.

Mr. Speaker: He should be satisfied 
w ith the question itself.

Shri Hari Vishnu Kamath: No, Sir.
I  am  sorry. May I s a y ..........

Mr. Speaker: Order, order.

Shri Hari Vishnu Kamath: May I 
appeal to you on a point of procedure? 
A question is put and it is adm itted 
by you. It is not inadmissible; you 
have not ruled it out as inadmissible, 
or irrelevant or anything of th a t kind.

W hen it is adm itted, the  M inister 
should answ er it. W hy should you do 
it on behalf of the  M inister?

Mr. Speaker: I am  not answ ering it. 
I  have only said tha t the question i t
self suggests the answ er and there 
cannot be any other answer. That is 
w hat I  said. Now Shri Pant.

Shri Hari Vishnu Kamath: I t is not
so suggestive.

Shri Tyagi: He only w ants a cup of 
tea.

Sbri K. C. Pant: May I know
w hether it is a fact th a t so far Indian 
tea was not exported to Europe except 
via  UK?

Shri Manubhai Shah: Yes, in the 
past it was only after the London 
auction th a t Indian tea w ent to the 
Continent. But now w ith the n tw  
approach tha t we are having and w ith 
the Common M arket that is likely to 
come up, we will have direct contacts 
w ith the European countries.

Mr. Speaker: Shri Morarka. I am 
not allowing him a second oppor
tunity; only an opportunity for clari
fication.

Shri Morarka: I do not w ant a 
second opportunity. The hon. Minis
te r stated that there was no steep fall 
in our export of tea to the United 
States. I w ant to know w hether he is 
aw are that our exports have fallen 
f r o m ..........

Mr. Speaker: Now he is arguing his 
case.

Shri Morarka: The House m ust get 
the correct information. I am not 
arguing at all. According to the 
published figures, there  is a fall in 
export of tea from 1*35 crore kilo
gram s to '98 crore kilogramms. Is it 
considered a steep fall by the hon. 
Minister?

Shri Manubhai Shah: It has been 
explained several times in the House 
tha t tea consignments in a particular 
calendar year move at a faster rate 
and the stock gets accumulated. When



w e say that there is a steep fall or 
rise, we go by the averages. As a 
matter of fact, during the current year 
there has been a rise in exports to 
these countries.
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Shri Sham Nath: That is a different 
question, I suppose, Sir.

Shri Bhagrvat Jha Azad: It is not a
different question.

Mr. Speaker: Whether it is a
different question or not, I shall have 
to decide that.

Shri Bhagrwat Jha Azad: I only 
want to know whether it is the policy 
of the Government to ban posters 
which are obscene and continue it to  
the films and to instruct the Censor 
Board to cut obscene scenes there also. 
He should say *Yes’ or ‘No’.

The Minister of Information and 
Broadcasting (Dr. B. Gopala Reddi):
As the law stands today, the Censor 
Board has no jurisdiction over posters.

Shri Bhagwat Jha Azad: This i6 
relevant. The Censor Board has juris
diction over films and I want its 
continuation to films.

Mr. Speaker: Order, order. The 
argument should not be carried on 
even while sitting.

Shrimati Savitri Nigam: Just now 
the hon. Deputy Minister has said that
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